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Directorate of Estates except for 16 numbers,
8 of which were beyond economic repairs and
are to be demolished and the balance is being
used as office and stores. Further, 452
quarters in Delhi were slated for demolition
and redevelopment of area. Out of these, 340
are lying vacant, 55 are under encroachment
and the remaining 57 quarters are temporarily
being used as Stores/Offices and residences
by the CPWD staff permitted by the Field
Units on their own on payment of licence fee.

(0 For irregular action by the Field Units
of the CPWD, Chief Engineers have been
directed by Director General (Works),
C.P.W.D. to take immediate action to get the
quarter vacated and to fix responsibility for
these lapses.
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Construction of, Daiteri-Banspani line in
Orissa

129. SHRIMATI JAYANTI PATNAIK:
Will the Minister of RAILWAYS be pleased
to state:

(a) the target date for completing the
construction of Daiteri-Banspani line in
Orissa:

(b) the progress made as on the 31st
march, 1996;

(c)the reasons for delay in the
construction of that project; and

(d) the steps taken to expedite the
construction work?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SATPAL MAHARAJ): (a) The line is
currently targetted for completion in 1998-99,
subject to availablity of resources.

(b) Banspani to Joruri (15kms.) is
targetted for completion in August, 1996. The
earthwork and bridges are under construction
beyond Joruri.

(c) Constraint of resources.

(d) The possibility of obtaining private
funds to enable earlier completion of the line
is being explored.

Drafting of National Policy on Women

130. SHRI JANARDHANA POOJARY:
Will the Minister of HUMAN RESOURCE

[RAJYA SABHA]

On the Table 84

DEVELOPMENT be pleased to state:

(a) whether the National Policy on
Women has since been drafted; if so, the
details thereof; and

(b) if not, by when it will be drafted?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI S.R.
BOMMALI): (a) Yes, Sir. A copy of the” draft
policy is given in the Annexure. [See
Appendix 178, Annexure No. 6 ]

(b) Does not arise.

Aanganwadi workers

131. SHRI JANARDHANA POOJARY:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government propose to
provide facilities enjoyed by Government
employees to Aanganwai workers also; if so,
the details of the proposal; and

(b) if not, the reasons therefor?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI S.R.
BOMMAI): (a) and (b) No, Sir. No such
proposal is under consideration of the
Government at present. It is, however,
indicated that anganwadi workers are
honorary workers drawn largely from the
local community and are paid a fixed amount
of honorarium for the voluntary effort put by
them in the Implementation of Integrated
Child Development Services (ICDS) Scheme.

PAPERS LAID ON THE TABLE
Notification of Ministery of Agriculture

THE MINISTER OF AGRICULTURE
(SHRI CHATURANAN MISHRA) : Sir I lay
on the Table, under sub-section (6) of Section
3 of the Essential Commodities Act, 1955, a
copy (in English and Hindi) of the Ministry of
Agriculture (Department of Agriculture and
Cooperation), Notification S.O. No. 306(E)
dated the 17th April, 1996, regarding the
supplies of fertilisers to be made by domestic
manufacturers of fertilisers to various States,
UnionTerritories/Commodity Board during
the period 1st April, 1996 to 30th September,
1996



